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COURT NO. 3 SECTI ON 1|
SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
Appeal No(s).749/2015
Appel I ant (s)

SUDHI R AND CRS

STATE OF U P
(For bail and office report)

Date :

CORAM :

VERSUS

Respondent ( s)

24/ 09/ 2015 This application was called on for hearing today.

HON BLE MR JUSTICE ANIL R DAVE
HON BLE MR JUSTI CE ADARSH KUMAR GCEL

For Appell ant(s)

For Respondent (s)

UPON hearing the counsel

| ssue
Cct ober, 2015.

(Sarita Purohit)
Court Master

Signature Not Verified

Digitally signed by
Sarita Purohit

Dat e: 2015. 09. 30
13:20: 00 I ST
Reason:

JSSEFSSE

notice

Aj ay Veer Singh Jain, Adv.
Atul Agarwal , Adv.

R K. Ver ma, Adv.

Di vya Garg, Adv.

Rakesh Khar e, Adv.

Varun Rat hi, Adv.

U. R Bokadi a, Adv.

M. ©Mhd. Irshad Hanif, Adv.

the Court made the follow ng
ORDER
returnable on 26t h

by speed post,

(Sneh Bal a Mehra)
Assi stant Registrar



